
CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

0.A.No.573/2004

Monday, this the 15th day of March, 2004

Hon'bTe Shri Justice V. S. Aggarwa"! , Chairman
Hon'ble Shri S. K. Naik, Member (A)

Shri Q.M.Chandrasekharan

-Deputy Secretary (PAC)
Ministry of Finance
Dsptt. of Revenue
CBEC, Jeevan Deep Bu i1d i ng
New Delhi

. .Appii cant
(By Advocate: Shri C.Mari Shanker)

Versus

1 . Union of Inida through Secretary
Ministry of Finance
Deptt. of Revenue
New Delhi

2. The Joint Secretary
Central Board of Excise & Custoins
North Block, New Delhi

3. S.P.Chatterjee (Jt, Commrr.)
V/1, CE Colony
Tikrapara, Raipur

4. J.P.Qoswami (Jt. Comnirr.)
15/1, Strand Road
Custoiiis Mouse, Kolkata

5 . A . K . Ran j an (J t. Crrimr . ) ( P )

10

15/1, Strand Road
MS Building
CustciTiS House, Calcutta 700 001

K.P.Mishra (Jt. Comrnr.) (CP)
Flat No.501

Central Excise Residential Coniplex
Bandra Kurla Complex
Bandra (E), Mumbai

R.N.Rustogi (Jt. Commrr.) (CCU)
33, Jai LaxiTii Apt.
59, IP Estn. Delhi

P.K.Mitra (J t. Corrirrir . ) (Air Cargo)
15/1 Strand Road
CustoiiiS House, Kolkata

A.Hussain Baig (Jt. Commr.)
CoiTiirir. of Central Excise
Pondicherry, PC Box No.104
Qoubert Avenue, Beach Road

J.P. Mamgain (APS to MOS)
Ministry of Road Transport
Delhi
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ORDER (ORAL)

Justice V.S.Aggarwal:
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".atter is pending in the Delhi Migh Court v-vhereby the
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is still pending, he may be permitted to withdraw the

present petition with liberty to take all the legal and

factual pleas available to the applicant subsequently,

including his seniority, after the decision of the Delhi

Migh Court. hie also states that his representations are

pending and no decision has been taken by the,^4. A 1 1
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respondents and in any

the representations are
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prayed. Without expi mg

opinion on the mer

of the applican
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( S. K. Na i k )
Member (A)
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petition is disrriissed as

Ai
( V. S. Aggarwal )

Chai rman


